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lJongal Dj~l.ced PeNOns faqlilie.t .ve 
beeD rebabilitate.d with I\hree acre. of 
I.Qd: 

(b) it 80, tbe totllt number of auJ:h 
falP;iUes .od since when tb~y are settlc:d! 

(c) how many of those families 
who were allotted three acres of land do 
not let irrigational fac,ilities and since 
when; 

(d) in case tbe irrigational facHj· 
ties arc nOl avatJable, whether Govern. 
ment would consider to provide these 
displaced person families each or other 
cOlJ1pen~atioD in a similar manner as 
agreed for 15 families near Lucknow; 
and 

(e) if not, reasons therefDr ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRIMATI RAM DULARI SINHA) : 
(a) to (e) Information is being 
collected. 

Heun Tsang Memorial at Nalanda (Bihar) 

3279. PROF. NARAIN CHAND 
PAR.t\SH~R : Will the Minister of 
CULTURE be pleased to state: 

(a) whether the Heun Tsang Memo-
rial at Nalanda in Bihar has since been 
completed and handed OV\!f to the 
State Oovernmen t of Bihar; 

(b) if .,0, the total co.,t of const-
ructions alongwith the period taken for 
completion of this Memorial including 
the date of its completion; and 

(c) jf Dot, the likely date of com-
pletion and the reasons (Of delay? 

THE MINISTER OF STATE IN 
THE MINISTRY OF PERSONNEL 
AND TRAINING ADMINI~TRATIVE 
REFORMS AND PUBLIC GRIEVAN-
CES AND PENSION AND IN THE 
DEPARTMENT OF CULTURE (SHRI 
K. P. SINGH DEO) : (a) The Memorial 
has since been completed. There is 00 
proposal to hand j t over to the S ta te 
Government of Bihar. 

(b) l'b~ ,~(lt.' ~~~dk~u~J (,r ~"jcb 
approval has been acqorded, i. 
Rs. 46 42 laldl~. The cObittuction wert 
commenced in 1961 and completed ta 
1984. 

(c) Obes not arise. 

Formation of New All Iodia Ser,ice 

3280. SMRI ZAINUL BMHIUit.: 
WilJ the PRIME MINISTER be pleased 
to state: 

(a) wbether there is any propoM' 
under consideratton of Government 10 
form new All India Services; 

(b) if 80, in which field services are 
to be formed; and 

(c) wbethctr tbe proposed services 
wilJ be formed on Ibe pattern of I.A.S" 
I.A S. allied Services and I P.S. or 00 
any other pattern? 

THE MINISTER OF STATE IN 
THE MINISTRY OF PERSONNEL 
AND TRAINING, ADMINISTR,ATIVE 
REFORMS AND PUBLIC GRIEVAN-
CES AND PENSION AND IN THE 
DEPARTMENT OF CULTURE (SHRI 
K. P. SINGH DEO) : (a) to (C) A 
statement is laid on the TabJe of the 
House. 

Statement 

Formation of New All India Services 

The Parliament amended the AU 
India Services Act, 1951 (61 of 1951) 
in J963 by ad~ing Section 2A which 
reads as follows : 

"2A~ Constitution of now AU India 
Services-With effect from luch daw 
as th~ Central Government may, by 
notification in the of6cial Gazetto, 
appoint in Ibis behalf, there 'hall 
be constituted the followiQ8 All 
India Services aDd differont dates 
may be appointed for different 
services, namely :-

1. The Indian Service of Engia..,s 
(IrrigatioD, Powor, Buildiog and 
aoadt); 



2. Ttae I hdiM -Porest Setvke; 

3. The Indian Medical and Health 
Service. " 

2. In pur6Wa.QCCI of lhe aforesaid 
amendment of the Act, the Indian 
ficN'.ost Se~ico ..... , c_.a; tu.d with 
ef"'ot Hom,J. 7.1966 aad all 'tile SlLates 
are participating in it. T.he Mclun 
Medical and Health Service was cons-
ltituted wjth effect fl'om 1st Fc-hlruary, 
1.969 Before the cadre of the &uV!ice 
could be constituted in various States 
and the initial recruitment to the 
service could be taken up, some Stale 
G.overnmcllts withdra\w their -earlier 
con~ent to paft~jdpate it) tbe Se.rvice. 
The Indian Service of Engineers is yet 
:to be Jconstituted~ In MaFcb 19'18, the 
then Government had decided thet the 
question of constituting the cadres of 
t,Re Indian Service of Snsmeers and 
Indian Medi.cal and hLealdt :Ser;voe 
should not be pursued. Tbe position 
h&s since been reviewed and the State 
Go\'cr(lmo:-nts are being consulted infor. 
rna lIy in the nlH tier A fina I decision 
rClZarding constltutipn of Indian ServICe 
of Engineers and H'con~tillltion of 
Indi-tn Medical He 11th Service will be 
t ~ J...~n a frer the views of the State 
Governm\"!nts becorne available. 

3. Mlnio;try of Agriculture and 
Rllr.ll Devc}op I'ent (Depa, .ment of 
Agriculture & Cor pora T ion), Ministry 
of Educa tion and the M inist, y of La w 
and Justice (Dt!partml'nt of JU"ifice) 
have inf0rmed that they are examining 
the question of creation of All India 
Agriculture Service, AJI India Edu· 
cation Service and All India JUdicial 
Service respectively. 

4 Government have not yet taken 
a final decision re~arding formation of 
new All India Services and their 
pattern. 
Nuel..,ar Power Generation During 

1985·2000 

3281. SHRI SANAT KUMAR 
MANDAL : Will the Prime Mwi'tter 
be pleased to state: 

(a) whether the Department of 
Atomic Energy halS drawn up some 

ll,..,..,itiotts 'Pl'f)lraaJll'leS fer ~m~­
tatton dUriDI I"S..i2080 iacJUClias -opa. 
iDa of new uranium ftliaes and aUlmen-
tation en fuel fabrication faICilit1iea to 
meet die baiic iupsk for nuclear pewer 
aeneration; an4 ' 

(b) if so, the broad outlj.aes of tae 
proposed prqsramme and its apti. 
cipated capital out Jay ? 

THE M11NtSTER OF STATB ·IN 
THE MJNISTR Y OF SOFEtNOB AND 
TECHNOLOGY AND IN THE 
DEPARTMENTS OF OCEAN DEVE· 
LOPMENT ATOMIC ENERGY, 
8,PACE AND ELECTRONICS (SHRl 
SHIVRAJ V. PATIL) : (a) and (b) 
Yes, Sir. The Depanment of Atomic 
Energy has drawn Uf., a detailed 15 
years nuclear power profile. The 
profile tdes jnto aacoun, exp~qqation 
and mining Qlf urlnium le5OU~s-.:J 

au.gmentation ..of fuel faQrjcatj~ c'n~a. 
city. The faraet is to instaU iQ..~ 
MWe nudear powrr ca,pacity over tqe 
mext (iff,een ~ars bf seuing u;p tM'ctve 
units ,of 235 MWe each and tet) oni .. 
of 500 MWe each. It would involve 
a capital 0!-ltlay of Rs. 13.900 crores 
over a period of J 5 years at 1983 price 
level. 

Sea Pollutio n 

3282. SHRJ SOMNATH RATH : 
WJiI the PRl~E MINISTER be pleased 
to slate: 

(a) the extent of sea pollution in 
lndia; and 

(b) the measures adopted to check 
the same ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF SCIENCE AND 
TECHNOLOGY AND IN THE 
DEPARTMENTS OF OCEAN DEVE· 
LOPMENT. ATOMIC ENERGY. 
SPACE AND ELECTRONICS (SHRI 
SHrVRAJ V. PATIL): (a) While 
localised problems do appear fr om 
tirnt' to time in the Indian coastal areas, 
no serious threat to marine life has 
been reported due to pollution. 

(b) Monitoring studies to check 
the levels of different pollution in 


